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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 25 of 2022 (SZ) 

IN THE MATTER OF: 

M. Sundaramurthy, 

Chennai and Others                 …Applicants 

Versus 

 

1.The Principal Secretary, 

   Department of Environment, Climate Change and Forests, 

   Government of Tamil Nadu . 

2.The District Collector, Chengalpattu, 

   Chengalpattu Tamil Nadu. 

3.Commissioner Marai Malai Nagar Municipality Chengalpattu, 

   Chengalpattu Tamil Nadu. 

4.Tamil Nadu Pollution Control Board, 

    Chennai Tamil Nadu. 

5. District Environment Engineer TNPCB, 

    Chennai Tamil Nadu. 

6.Principal Chief Conservator of forest, 

   Kanchipuram Tamil Nadu. 

7.Arihant Foundations and Housing LTD, 

   Teynampat Tamil Nadu CHENNAI. 

8.District Forest Ofiicer Chengalpattu, 

   Kanchipuram Tamil Nadu. 

9.State Level Environment Impact Assessment Authority - Tamil Nadu, 

  Panagal Maaligai Tamil Nadu CHENNAI. 

10. Ashiana Housing Limited, 

   CIT Road Tamil Nadu CHENNAI. 
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